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83 Wﬁm Answers

The Indirect Taxes Enquiry Commitiee
and the Egtimates Gommittee had re-
commended setting a  Directorate
for Publications for lhe Chatoms & Central
Excise, This torate  was set

up after 28'!'79 and one post of Director
m two posts Deputy Directors have

Mﬁﬁ‘(bmmnﬂoﬂ for

Properties in East
Pakistan

8o8. SHRI TRIDIB CHAUDHURI'
Will the Minister of MMER
CIVIL SUPPLIES ANDCOOPERA
TION be pleased to state:—

(a) the total number of claims for ex-
tia reliefjcompensation made so far by
%ﬂ dian Citizens for their properties left
behind in East Pakistan (now Bangla De ”3
after the Indo-Pak war of 1965 and sei:
ard disposed of by the then Government of
East Pakaistan as ecnemy property.

(b) the total number of these claims
accepted and settled for the award of ex-
gratia relief by the Office of the Custodian
of Enemy Prog:r”ty m Indiain accordance
wth the d d policy of the Governe

ment of India in this regard; and

(c) the total number of outstanding
claims which still remain to be settled till
to-date and how many of these outstanding
ch,:;x; are for amounts above Rupees one
Lal

THE MINISTER OF STATE
IN THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRIARIF BAIG) : (a) The
total nul:'?ber of claim caw;. from Indian
nationals/compames etc., for t
under the ‘Ex-gratia’ léhcme, rg;zmmm
since 1971, are 57464,

(b) The total number of claim cases
.prespect of which ex-gratia grants have
been paid are 5561,

(c) The number of claim cases pending
verification is 26475, Ith uﬁmutod that
out of these approximately so% of the
claim cases are above Rupees one Lakh.

Central credit for Smooth running
of Pabilic Distribution Syatem

SHRIMATI  PARV,
meNAN Will the mlh of

JULY 13, 1879
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COMMERCE, CIVIL SUPPLIES AND
COOPERATION be pleased to state :

(a) whether menl State Ministers

have demanded for adequate Central
credit for the smooth running of the public
distribution system; and

{b) if %0, the details thereof and Union
Government's reaction thereto ?

THE MINISTER OF STATE IN THE

0
$SHRI KRISHNA KUMAR GO YAL) :
a) No, Sir.

(b) Does not arise,

aest from Maharashtra Government
to 1ift ban on Export of Vegetables

810. SHRI V., G. HANDE : Will the
Minister of COMMERCE, CIVIL
SUPPLIES AND COOPERATION
be pleased to state :

(a) whether 1tisa fact that the GDvren-
ment of Maharashtra have a]
the Government of India for hifting the
ban on export of vegetables and fo: releas-
ing quota for this purpose; an

(b 1f so, whether the ban has been
uota rcleued as requested by
the Staf.e vernment

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE, CIVIL,
SUPPLIES AND  COOPERATI
(SHRI ARIF BAIG) : (a) Yes, S

(b) A quota of 300 tonnes per month
has been released for export Maha-
rashtra  Agro.Industries Development
Corporation subject to the condition that
exports would not be more than 50% of
the nddmoml production to be under«

ken by the State Government,

Introduction of a Scheme of duty
Free Import agninst REF

811. SHRI BIRENDRA

PRASAD
Will the Minister of QOMMERGE.
CIVIL. SUPPLIES AND COOPERA-

TION be pleased to state :
(a) whetber it is a fact dm Union
introduce

t havea
& scheme of duf import aginst
RE. smtryespect of certain coms

modxm:,

(b) what are those commodities and
what would be the easres
- implunhhilm





